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 Seventeenth  Loksabha

 an>

 Title:  Regarding  setting  up  of  new  fishing  harbours  in  the  State  of  Andhra

 Pradesh.

 DR.  BEESETTI  VENKATA  SATYAVATHI  (ANAKAPALLE):  Hon.

 Chairperson  Sir,  in  a  move  to  capitalize  on  its  marine  reserves,  the  State

 Government  of  Andhra  Pradesh  under  the  dynamic  leadership  of  our  hon.

 Chief  Minister  Shri  Y.S.  Jagan  Mohan  Reddy  Garu  has  decided  to  set  up  new

 fishing  harbours  in  a  fast  track  mode.  ..  (/nterruptions).  The  proposed  sites

 for  the  same  include  Juvvaladinne,  Nizampatnam,  Machilipatnam,  Uppada,

 Bundagatlapalem,  Pudimadaka,  in  my  constituency  Kothapatnam,  and

 Biyyaputippa  among  others.  ..  (/nterruptions).

 With  a  proposed  expenditure  of  about  Rs.  400  crore  on  each  of  the

 fishing  harbour,  this  move  is  expected  to  transform  the  lives  of  fishermen  in

 the  State.  New  harbours  in  this  sense  will  help  anchor  about  10,000

 mechanised  boats.  ..  (interruptions).  Further  it  will  help  the  fishermen  in  the

 State  to  catch  about  3,00,000  metric  tonnes  of  fish  annually  due  to  which  our

 one  lakh  fishermen  will  get  livelihood.  ..  (interruptions)

 Therefore,  hon.  Chairperson  Sir,  in  order  to  augment  the  resources  of  the

 State  of  Andhra  Pradesh,  which  has  been  bereft  of  its  former  resources  post

 the  re-organization  of  the  State  in  2014,  it  is  the  need  of  the  hour  for  the

 Union  Government  to  provide  financial  support  to  the  State  in  the

 construction  of  such  fishing  harbours.  ..  (interruptions)

 HON.  CHAIRPERSON:  Hon.  Members,  please  go  back  and  be  seated.

 ..  Interruptions)

 HON.  CHAIRPERSON:  Your  fellow  Members  have  to  raise  important

 issues.  Let  them  speak.
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 ..  Unterruptions)

 HON.  CHAIRPERSON:  Please  be  seated.

 ..  Unterruptions)

 HON.  CHAIRPERSON:  ।  am  requesting  everybody  to  go  because  there  are

 very  important  issues  to  be  taken  up.

 ..  Interruptions)

 HON.  CHAIRPERSON:  The  House  stands  adjourned  to  meet  again

 tomorrow,  21°!  July,  2022  at  11  AM.

 16.07  hrs

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on

 Thursday,  July  21,  2022.0  /  Ashadha  30,  1944  (Saka)
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 INTERNET

 The  Original  Version  of  Lok  Sabha  proceedings  is  available  on  Parliament  of

 India  Website  and  Lok  Sabha  Website  at  the  following  addresses:

 http://www.parliamentofindia.nic.in

 http://www.loksabha.nic.in

 LIVE  TELECAST  OF  PROCEEDINGS  OF  LOK  SABHA

 Lok  Sabha  proceedings  are  being  telecast  live  on  Sansad  T.V.  Channel.  Live

 telecast  begins  at  11  A.M.  everyday  the  Lok  Sabha  sits,  till  the  adjournment  of  the

 House.

 Published  under  Rules  379  and  382  of  the  Rules  of  Procedure  and  Conduct  of  Business

 in  Lok  Sabha  (Sixteenth  Edition)

 *  The  sign  +  marked  above  the  name  of  a  Member  indicates  that  the  Question  was  actually  asked

 on  the  floor  of  the  House  by  that  Member.

 x  Available  in  Master  copy  of  the  Debate,  placed  in  Library.

 *  Treated  as  laid  on  the  Table.
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